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thread, it may find entry under Chapter 95 of ITC (HS). These are also produced
domestically. Placing regulations/ restrictions only on imported synthetic/plastic
threads alone, which may have multiple uses, without imposing similar restriction/
regulation on domestic sources also would violate India's commitments to the
WTO. However, as Retail trade is a State subject, the State Governments have
been requested to take appropriate action in the matter. As per the information
available, some State Governments including Karnataka, Andhra Pradesh and
Maharashtra have banned procuring/ distribution/ sale/ use of nylon thread and
other synthetic non-bio degradable threads used for kite flying which are commonly

called Chinese manjha.
Special Central assistance to tribal sub plan

T#267. DR. BHUSHAN LAL JANGDE: Will the Minister of TRIBAL AFFAIRS
be pleased to state:

(a) whether Chhattisgarh was provided only ¥4810.32 lakh against allocation
of ¥9826.50 lakh under Special Central Assistance to Tribal Sub Plan and allocation

of remaining amount is awaited;

(b) whether an amount of ¥8828.06 lakh is earmarked to be provided by

Centre as hundred per cent assistance under Article 275(1) of the Constitution; and

(¢) whether only ¥2212.02 lakh has been released out of I3000 lakh allocated
for conservation and development of tribes such as Kumaun, Baiga, Hill Korwa,

Birhor, Abhujmaria and remaining amount is yet to be released?

THE MINISTER OF TRIBAL AFFAIRS (SHRI JUAL ORAM): (a) No, Sir.
Ministry of Tribal Affairs (MoTA) has never provided ¥ 4810.32 Lakhs to
Chhattisgarh State against allocation of I9826.50 Lakhs under Special Central
Assistance to Tribal Sub Plan (SCA to TSP). Ministry has released total allocation
of ¥9826.50 Lakh to Chhattisgarh during 2014-15. Further, there has been an
actual release of T4800 Lakh as 1st instalment to Chhattisgarh in 2016-17 so far.
This release has been made as per Guidelines of SCA to TSP, 2016 which is

available on Ministry's website at following link:

http:/ribal. vic.in/WriteReadData/CMS/Documents/201 6062203 16375684724
scan0004. pdf.

Accordingly, 25% of State allocation would be released on the basis of

performance parameters.

TOriginal notice of the question was received in Hindi.
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{(b) Similarly, as per 2016 Guidelines of Grants under Article 275(1) of
Constitution of India, maximum allocation of Chhattisgarh arrived at ¥ 10746.04
Lakhs for 2016-17. Ministry has already released ¥7000.00 Lakhs to State
Government of Chhattisgarh as 1st instalment. Guidelines is available on MoTA

website at following link:

http:tribal.nic.in/WriteReadData/CMS/Documents/201 6062203 18460202092
Guidelines. pdf

Accordingly, 25% of State allocation would be released on the basis of

performance parameters.

{¢) 'There is no such ST community called Kumaun in Chhattisgarh. However,
the remaining communities come under Particularly Vulnerable Tribal Groups
(PVTGs). This Ministry runs a scheme namely 'Development of PVTGs' undertaken
for Conservation cum Development (CCD) plan. As per Project Appraisal Committee
approval ¥2212.02 Lakhs was released to Chhattisgarh State under this scheme
for 2014-15 for development of PVTGs namely Abujh Marias, Baigas, Bharias, Hill
Korwas, Kamars, Saharias, Birhor. During 2015-16 an amount of ¥ 1809.63 Lakhs
have been released to Chhatisgarh for the same purpose. Annual allocation under

this scheme 1s not fixed for any State.
Modernisation of post-mortem houses

#268. SHRI P. L. PUNIA: Will the Minister of HOME AFFAIRS be pleased

to state:

{a) whether Central Bureau of Investigation suggested the Ministrvy of Home
Affairs to include modernsation and technical upgradation of post-mortem houses
in States as a component of Modernisation of Police Forces (MPF) Scheme, if

so, the details thereof;
{b) what steps are being taken by Government; and

{c) if no steps are being taken, the reasons therefor?

THE MINISTER OF HOME AFFAIRS (SIIRI RATNATH SINGII): {(a) Yes,
Sir.

{(b) and (¢) Under MPF Scheme, Government of India supplements the
efforts of State Governments to strengthen police infrastructure for safety and

security of citizens, by way of equipping the Police with required mobility, modern



